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MoU on Film Tourism

1037. SHRI SALIM ANSARI: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that Ministry of Tourism and Ministry of Tnformation
& Broadcasting have jointly signed a Memorandum of Understanding (MolU) in

2012 on film tourism in India to attract niche tourism segment,

(b) if so, the details thereof with salient features of MoU signed between

the two Ministries, and
(c) the progress made so far after signing of MoU in February, 20127

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): (a) Yes, Sir.

(by The MOU has been signed between the two Ministries with the

following objectives in mind:
(i) To create and build Film Tourism as a sub brand of Incredible
India campaign;
(i) To promote India as a filming destination, both for international

and domestic film producers;

(u1) To participate in various international and domestic film festivals,

markets and events;

(iv) To frame policies and guidelines for facilitating shooting of

International films in India,

(v) To maintain dialogue with the State Governments and Union
Territory Administrations for development of locations for film

shocting and promotion of tourism; and

(vi) To constitute a National Level Committee for coordination with
various stake holders for promotion of India as film and tourism

destination and for facilitating visas for films units from overseas.
(c) Progress made so far after signing of MoU in February, 2012:

1  The Ministry of Tourism has jointly participated with Ministry of

Information and Broadcasting in film festivals and film markets-
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overseas and domestic, to create Film Tourism as a sub brand of

Incredible India Campaign,

@) A Film Facilitation Committee has been created to facilitate
shooting permission in India with active contribution from the

Ministry of Tourism;

(iiiy This all India Film Facilitation Committee shall facilitate permission,
both at the Central and states level, provide information on location

of film shooting, logistics etc.
Analysis of profitability of DD/ATIR/FM channels

1038. DR. T. SUBBARAMI REDDY: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government has analysed/assessed the profitability and
popularity of Government owned Doordarshan (DD)Y/AIlL India Radio (AIR/FM

channels in comparison to private Television and Radio channels;
(b) if so, the details and the outcome thereof and

(c) the corrective measure taken/proposed to be taken by the Government

to increase the profitability as well as popularity of these channels?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): (a) and (b) Prasar Bharati has
informed that Docrdarshan and All India Radio, being public service broadcasters,
cannot be compared in terms of profitability and popularity with private players,
whose goals and objectives are different. However, Prasar Bharati analyses/assesses
the popularity of their programmes vis-a-vis private channels, on weekly basis,
through their Audience Research Units on the basis of data received from TAM
Media Research Pvt. Ltd. for Doordarshan and through Audience Research Unit of

All India Radio, which is a continuous process.

(c) Prasar Bharati has taken various steps to increase revenue generation, as
well as popularity which 'inter alia' include adopting aggressive marketing strategy
and putting into best use of the spare infrastructure available with Prasar Bharati,
content improvement, extending transmission hours to accommodate more

commercials, introduction of DTH services, sharing of towers, etc.



